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it comes into operation as soon as
possible?

Dr. K, L. Rao: What we mean by
taking over by the Centre is only this
that we will provide more finances.
The actual execution of the project
will be with the State Government.
The Bihar engineers are quite compe-
tent to do the work and they are do-
ing a very good job. We are not able
to provide more finances now because
of the financial stringency this year.

Shri J, B. Kripalani: The gquestion-
ers and the Minister have been talking
of a Plan, Is there any plan now in
existence and if so, has it come before
Parliament?

Mr. Speaker: That is for the Plan-
ning Minister to answer,
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Mr. K, L. Rao: [ am not able to fol-
low what exactly the hon. Member
means, The Kosi project has been
practically completed. The Irrigation
Minister of Bihar is taking a very
keen interest in extending irrigation

facilities in the State. So I am not able
to follow what he has in mind.

Mr, Speaker: Shri Limaye. Call at-

tention notice.
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Mr, Speaker: The hon. Minister will

not answer as I have called the next
{tem.

Shri S. M. Banerjee: Reply may be
glven next session.

Mr. Speaker: I have no objection.

WRITTEN ANSWERS TO QUESTIONS

Disputes of Rival Trade Unions

%1676. Shri Madhu Limaye:
Dr. Ram Manchar Lohia:
Shri § M. Banerjee:
Shri George Fernandes:
Shri Ram Sewak Yadav:

Will the Minister of Labour and Re-
habilitation be pleased to state:

(a) whether Government's attention
has been drawn to Shri Nawval Tata’s
suggestion that disputes over the re-
presentative character of rival trade
unions be solved through secret ballor;

(H) whether Government propose to
introduce legislation to replace the
present code of conduct in this re-
gard;

(c) whether Government propose to
hold consultation with the State Gow-
ernments on this subject and invite
suggestions from them; and

(d) if not, the reasons therefor?

The Minister of Labour and Rehabl-
litation (Shri Hathi): (a) Yes.

(b) No.

(c) and (d). Views for and against
the adoption of secret ballot were ex-
pressed at the 26th Session of the Tri-
partite Standing Labour Committee In
May, 1967 but no decision was taken
on the subject. This along with other
matters is likely to be considered at
a future tripartite meeting.





